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i[THE DEPUTY MINISTER IN THfi
MINISTRY OF IRRIGATION AND
POWER (SHRI BAIJ NATH KUREEL) : (a)
and (b) A statement is laid on the Table of
the House.

STATEMENT

(a) Jute mills are mainly located in the State
of West Bengal. There are also a few jute mills
located in the States of Andhra Pradesh. Bihar,
Uttar Pradesh and Madhya Pradesh. There
have been load sheddings and interruptions in
supply in the We”t Bengal area during the first
half of 1972. and restrictions on power supply
during peak hours to the extent of 10-15 per
cent. So far as jute mills in Uttar Pradesh,
Andhra Pradesh are concerned, these States
are suffering from power shortage at pre- I
sent in view of. the unprecedented poor '
rainfall this year. There is a cut of 7 2% I on
power consumption in jute mills from April.
1972 in Andhra Pradesh and 25% from
August. 1972 in Uttar Pradesh. In Bihar and
Madhya Pradesh, there have been no power
cuts imposed on industries.

It is possible that there might have been
loss of production in the jute industry on
account of load shedding and power cuts. It
will however, not be possible to assess the
financial loss on account of this as this could
be due to so many other causes.

t[ 1 English translation.
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(b) West Bengal Government have im-
posed restrictions during peak hours for en-
suring rational distribution of the available
power. This has resulted in considerable
improvement as the frequency of load
shedding has been reduced. Further, the
power supply to Calcutta region is being
stepped up by improving the utilisation of the
available generating capacity in the Eastern
Region by supply of better fuel and
minimising outages of plants which were
causing interruptions to power supply.
Simii&r steps are being taken in other States
as well. Further the projects under ons-
truction are being expedited so as to give
carly benefits.]

REIMBURSEMENT OF TUITION FEES DUE TO
A.S.Ms, OF G.M.C. YARD, KANPUR

*428. SHRI PREM MANOHAR : SHRI
PITAMBER DAS DR. BHAI
M\HAVIR: SHRI J. P. YADAV :
SHRI O. P. TYAGI : SHRI N. K.
SHEJWALKAR:

Will the Minister of RAILWAYS be
pleased to state :

fa) whether it is a fact that reimbursement
of tuition fees due to A.S.Ms, of G.M.C.
Yard. Kanpur is still due: and

(b) if so. what ation has been taken by
Government of expedite reimbursement of
tuition fees ?

THE MINISTER OF RAILWAYS (SHRI
T. A. PAT) : (a) and (b) No, Sir. No tuition
fee bills of A.S.Ms, of G.M.C. Yard, Kanpur
received in the office of Divisional
Superintendent. Allahabad are lying out-
standing for payment at present.

SELECTION OF OFFICERS FOR DELHI HIGHER
JUDICIAL SERVICE

*429 : SHRI O. P. TYAGI : Will the
Minister of 1\W AND JUSTICE be
pleased to stale :

(a) whether options were called from
the officers of the higher judicial services
of the States fur making initial selection of
Officers to the Delhi Higher Judicial Ser
vice;

(b) if so, how many Officers from each
State sent their options for the said service;



